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(b) if so, what action haa beco taken 
by the Central and Western Railway 
authoriaies to rcmo¥e c~ obstructions; 
and 

. 
(c) whicb are the places in Bombay 

Suburban stations where these stall& arc 
located 7 

THE MINISTER OF RAILWAYS 
(SHRI A.B.A. GHANJ KHAN CHOU-
DHURY) (a\ No, Sir However, a 
copy of the Bombay Corporation's Rcso-
tutioo No.199 da1cd 28.6 82 was received 
by the Central and Western Railways 
throlJlh Min"try of. Railways in 
December, 1982 

(b) Both the Railways had stopped 
further licensing of stalh ahops in circulat-

ina areas of stations in Bombay area as 
a policy prior to Corporation's resolution 
No 199 dated 21 6 12. 

(c) Stall1 are located at the foltowi111 
1tation1 ~ 

(i) ~  Liltt·a:11 

BycuUa, Pare!, Kurla, Gha1kopar 
Mankhurd' Mulund, Chcmbur, 
Bhandup & l.ioa Cirdc \ N1oc) 

(ii) w • .1tt'rn Rllilwa7.1 

Andhcrl, Gorc1a0n, Vilcparle, 
Malad, KaDdivili (Five). 

Rnenalioe 4U0ta l•ci• Ratla• 

2714. SHRI BHEEKHABHAI : Will 
the Minister of RAILWAYS be c ~ 

to tta&e :-

(a) whether ii is a fact that different 
quotu arc 001 pn:.cribed for intermediate 
statiool like Oodhra, Dohad, Ba.ntwara-
from Ratlam in different traias ; 

(b) if to, reatont therefor ; 

(c) whether there ii a demand ff()m 
public of Bantwara for raenation in 

Bombay bound trains at Mcsbna'Jlar 
Siar.ion ; and 

(d) if so, reasons for dcs;rivioa the 
the people or lhis facility ? 

THE MINISTER OF RAILWAYS 
(SHRI A B.A. GHANI KHAN CHOU-
DHURY>: ca) to (d) Ratlam station 
has been provided rcliCrvation quotas by 
tarioos trains which can be utilised for 
any · destination subject to 'lllinimum 
distance restrictions v.·bercver appliciable. 
Journeys from katlam to Dohad &. 
Oodhra etc. can be conveniently undc:r-
takc:n by 20 L'p Dchradun It 24 Up 
Jania Exprus traiu as well as other 
paucnser trains. 

Reservation quotas haw: also been pro-
vided at intcrmcd1a1c 11ation1 1ucb 
as Dobad, Godh1 a, &. Megbnapr. 

So far as Ban1wara is cor.cerned, it is 
not a Railways Station, Demand baa 
bcc:n -~ vc  to provide: quolu for paas-
engcrs from Ban•wara for Bolnbay 
bound train1 at Mejhnapr watioo. Tbc 
quotas provicled at Mc:ghnapr as well n 
at Ratlam and Dohad 1tatioos take into 
consider.lion the requirements of Bans-
wara also. 

~ tak• to ltop pllfcnaae of looP 

from Rall"•'• 

2775. SHRI BASUOEB ACHARYA: 
Will the Minimr of RAILWAYS: 
be pleased to state : 

(a) whether Railways an: aware or 
lbe commodities which are prone 10 com-
penution claims, the areas which arc 
vulnerable to pilfcraac the personnel 
tvho aauac and receive the pilfered aoods 
and the railway &lair whose active c;ooni-
vaoce ii involved ; and 

(b) if so, what steps ha\'C been taken 
to stop all thfte? 

THE MINISTER OP RAILWAYS 
(SHRI A 8.A. OHANI KHAN CHOU-
DHURY): (a) Yes, Sir, Foodaralns, 




